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DR. E. M. SUDARSANA NATCHIAPPAN (Tamil Nadu) : Sir, I associate myself
with the Special Mention of Shri Vijay Jawaharlal Darda.

SHRI MUKUT MITHI (Arunachal Pradesh) : Sir, 1 associate myself with the
Special Mention of Shri Vijay Jawaharlal Darda.

DR. M.S. GILL (Punjab) : Sir, I associate myself with the Special Mention of
Shri Vijay Jawaharlal Darda.
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Need to restore Central funds allocated for various schemes in West Bengal

MS. DOLA SEN (West Bengal): Mr. Deputy Chairman, Sir, cooperative federalism
is in name only. Over the last year, large cuts in budgetary allocations to key
Ministries and reductions in the funding of Centrally-sponsored schemes have affected
State development efforts.

The State's efforts in modernization of police forces no longer receive the Central
support. Amongst talk about Digital India, the National e-Governance Plan has been
wound up. The Backward Regions Grant Fund (BRGF) too has been shut down,
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even though West Bengal still owed 40 per cent of the Central funds for BRGF
over the last five years.

Such scaling back is clear in key welfare schemes too, like the Rashtriya Kisan
Vikas Yojana (RKVY). The Minister of Women and Child Development has stated
that budget cuts to her Ministry will make it hard to fight child malnutrition. And
indeed, though one in three children in the country is malnourished, the allocation to
the Integrated Child Development Scheme (ICDS) has been cut by 47 per cent from
the year before. Even the funding pattern of schemes that were earlier identified as
fully Centre-supported is being changed. The funding pattern of the Pradhan Mantri
Gram Sadhak Yojana, earlier listed as a fully supported scheme, was suddenly changed
to 60:40 earlier this month.

The Government must explain how State Governments are to carry on critical
welfare programmes, and ensure development in the States without adequate funds.
Increased devolution of tax funds will not help if they are matched by additional
funding cuts across the board.

The Central funding has been adversely modified for 26 schemes and the Central
funding has been fully stopped for eight schemes, thereby affecting 34 State schemes
in total. The Central Government should restore the Central funds for these schemes
immediately. Thank you.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I fully associate myself with
this issue. I feel it is a serious issuc. The allocation for all the Centrally-funded
schemes was drastically curtailed. Practically, it is going to ultimately wind up the
schemes. So, the Government must respond to it.

MR. DEPUTY CHAIRMAN: It has already been recorded. Shri Md. Nadimul
Haque.

SHRI TAPAN KUMAR SEN: Thousands of people are being forcefully...
MR. DEPUTY CHAIRMAN: Shri Md. Nadimul Haque, please.

SHRI T. K. RANGARAJAN (Tamil Nadu): Mr. Deputy Chairman, Sir, I also
associate myself with the issue raised by the hon. Member.

SHRI A. V. SWAMY (Odisha): Mr. Deputy Chairman, Sir, I associate myself
with the issue raised by the hon. Member.

SHRI ANUBHAV MOHANTY (Odisha): Mr. Deputy Chairman, Sir, I also
associate myself with the issue raised by the hon. Member.
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